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SHRI M. SHANMUGAM (Tamil Nadu): Sir, [ also associate myself with the matter
raised by the hon. Member.
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Need to provide additional C.R.P.E. Battalions to the State of
Chhattisgarh to tackle naxal threat
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DR. SASMIT PATRA (Odisha): Sir, I associate mysell with the matter raised by
the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, T also associate mysell with the
matter raised by the hon. Member.
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Need to resolve the issue of long pending dues of B.S.N.L. workers

MS. DOLA SEN (West Bengal): Thank you, Chairman, Sir, for allowing me to
deliver my Zerc Hour submission. My topic today 1s about the BSNI. Workers who are



